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UTTAR PRADESH SARKAR
SANSADIYA KARYA ANUBHAG-1

No. 546/XC-S-1-20-585-2020
Dated Lucknow, September 18, 2020

NOTIFICATION
MISCELLANEOUS

IN pursuance of the provisions of clause (3) of Article 348 of the Constitution, the Governor is
pleased to order the publication of the following English translation of the "Uttar Pradesh Rajya
Vishvavidyalaya (Dviteeya Sanshodhan) Vidheyak, 2020" Introduced in the Uttar Pradesh Legislative
Assembly on August 22, 2020

THE UTTAR PRADESH STATE UNIVERSITIES (SECOND AMENDMENT)
BILL, 2020

A
BILL
Sfurther to amend the Uttar Pradesh State Universities Act, 1973.
IT IS HEREBY enacted in the Seventy-first Year of the Republic of India as

follows:-

1. This Act may be called the Uttar Pradesh State Universities (Second Short title
Amendment) Act, 2020.

2. In the Schedule to the Uttar Pradesh State Universities Act, 1973 for the ~Amendment of the

entries appearing Serial no. 1 and 3 the following entries shall be substituted Schedule to the
Presidents Act
namely :- no. 10 of 1973 as

amended and
re-enacted by U.P.
Actno. 29 of 1974
"1. The University of Lucknow Districts of Hardoi, Lucknow, Lakhimpur
Kheri, Sitapur and Rae Bareli.

3. Chhatrapati Shahu Ji Maharaj Districts of Auraiya, Etawah. Farrukhabad,
University, Kanpur Kannauj, Kanpur Dehat, Kanpur Nagar and
Unnao."

STATEMENT OF OBJECTS AND REASONS

University of Lucknow, Lucknow and Chhatrapati Shahu Ji Maharaj University, Kanpur are State
Universities established under the Uttar Pradesh State Universities Act, 1973. Lucknow is the only district
of Lucknow Division which falls under the territorial jurisdiction of University of Lucknow, Lucknow
while rest of the districts of Lucknow Division fall under the territorial jurisdiction of Chhatrapati Shahu Ji
Mabharaj University, Kanpur. The number of colleges affiliated to University of Lucknow, Lucknow is 160
while the number of colleges affiliated to Chhatrapati Shahu Ji Maharaj University, Kanpur is 950. Due to
the extensive territorial Jurisdiction of Chhatrapati Shahu Ji Maharaj University, Kanpur students residing
in far-off districts have to face a lot of difficulties in pursuing higher studies due to the increased physical

260 RPH (State Universities-1I)- (Sansadiya) 2020 Data-4e



4 IR TS SRR Toie, 21 RIdwR, 2020

distance. Also, the income of the two universities varies according to the number of affiliated colleges.
University of Lucknow, Lucknow is always in deficit and is dependent on the State Government for
financial assistance while Chhatrapati Shahu Ji Maharaj University, Kanpur is self sufficient. It has,
therefore, been decided to amend the said Act to increase the territorial jurisdiction of University of
Lucknow, Lucknow thereby reducing difficulties being faced by students, and at the same time making it a
self-sufficient University.

The Uttar Pradesh State University (Second Amendment) Bill, 2020 is introduced accordingly.

DR. DINESH SHARMA,

Up Mukhyamantri.

By order,
J. P. SINGH-II,
Pramukh Sachiv.

ToTH0IOUI0—T0I0 260 ITSTIF—2020—(661)—599+25+5=629 UfrI—(@FgeR / €0 / 3iThIT) |

260 RPH (State Universities-1I)- (Sansadiya) 2020 Data-4e



